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Nnne+ eppears fnr the Applicant. Sri

R.P.Singh, Brief Holder of Sri N.B. Singh, Sr. Standin@ X

Counsel for the Union cof Indla is present.

2. From the order sheet, it sppears that
the ﬂpplié.ant has not been appearing on the days uwhen
the case is listed. It seems that the Applicant has
lost interest to prosecute this case. ’

L) Therefore, the Application is dismissed
in oefault of the Applicant. | {
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Dated: Sth April,1980
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